12/3/2018

Sixteenth Loksabha

an>
Title: Papers laid on the Table of the House by the Ministers/Members.

HON. SPEAKER: Now, Papers to be laid on the Table.

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
DHARMENDRA PRADHAN): On behalf of Dr. Harsh Vardhan, I beg to lay on the Table:-

(D (1) A copy of the Annual Report (Hindi and English versions) of
the Wildlife Institute of India, Dehradun, for the years 2014-
2015 and 2015-2016, alongwith Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Wildlife Institute of India,
Dehradun, for the years 2014-2015 and 2015-2016.
(2) Two statements (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 7384/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): On
behalf of Shri S.S. Ahluwalia, I beg to lay on the Table a copy each of the following statements (Hindi and
English versions) showing action taken by the Government on the assurances, promises and undertakings

given by Ministers during various sessions of Twelfth, Thirteenth, Fourteenth, Fifteenth and Sixteenth Lok
Sabhas:-

TWELFTH LOK SABHA

1. Statement No.44 Fourth Session, 1999

[Placed in Library, See No. LT 7385/16/17]
THIRTEENTH LOK SABHA

& Statement No.36 Twelfth Session, 2003

[Placed in Library, See No. LT. 7386/16/17]
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10.

11.

FOURTEENTH LOK SABHA

Statement No.26

Statement No.31

Statement No.28

Statement No.27

Statement No.30

Statement No. 28

FIFTEENTH LOK SABHA

Statement No.31

Statement No0.26

Statement No.26

Eighth Session, 2006

[Placed in Library, See No.

Ninth Session, 2006

[Placed in Library, See No.

Tenth Session, 2007

[Placed in Library, See No.

Twelfth Session, 2007

[Placed in Library, See No.

Thirteenth Session, 2008

[Placed in Library, See No.

Fourteenth Session, 2008

[Placed in Library, See No.

Second Session, 2009

[Placed in Library, See No.

Third Session, 2009

[Placed in Library, See No.

Fourth Session, 2010

LT 7387/16/17]

LT 7388/16/17]

LT 7389/16/17]

LT 7390/16/17]

LT 7391/16/17]

LT 7392/16/17]

LT 7393/16/17]

LT 7394/16/17]
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12.

13.

14.

15.

16.

17.

18.

19.

Statement No.25

Statement No.25

Statement No.22

Statement No.23

Statement No.22

Statement No.21

Statement No.19

Statement No.18

[Placed in Library, See No.

Fifth Session, 2010

[Placed in Library, See No.

Sixth Session, 2010

[Placed in Library, See No.

Seventh Session, 2011

[Placed in Library, See No.

Eighth Session, 2011

[Placed in Library, See No.

Ninth Session, 2011

[Placed in Library, See No.

Tenth Session, 2012

[Placed in Library, See No.

Eleventh Session, 2012

[Placed in Library, See No.

Twelfth Session, 2012

[Placed in Library, See No.

LT 7395/16/17]

LT 7396/16/17]

LT 7397/16/17]

LT 7398/16/17]

LT 7399/16/17]

LT 7400/16/17]

LT 7401/16/17]

LT 7402/16/17]

LT 7403/16/17]
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20. Statement No.17

21. Statement No.14

22. Statement No.13
SIXTEENTH LOK SABHA

23.  Statement No.12

24. Statement No.11

25. Statement No.10

26. Statement No.8

27.  Statement No.7

28. Statement No.5

29.  Statement No.5

30.  Statement No.4

Thirteenth Session, 2013

[Placed in Library, See No.

Fourteenth Session, 2013

[Placed in Library, See No.

Fifteenth Session, 2013-14

[Placed in Library, See No.

Second Session, 2014

[Placed in Library, See No.

Third Session, 2014

[Placed in Library, See No.

Fourth Session, 2015

[Placed in Library, See No.

Fifth Session, 2015

[Placed in Library, See No.

Sixth Session, 2015

[Placed in Library, See No.

Seventh Session, 2016

[Placed in Library, See No.

Eighth Session, 2016

[Placed in Library, See No.

Ninth Session, 2016

LT 7404/16/17]

LT 7405/16/17]

LT 7406/16/17]

LT 7407/16/17]

LT 7408/16/17]

LT 7409/16/17]

LT 7410/16/17]

LT 7411/16/17]

LT 7412/16/17]

LT 7413/16/17]
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[Placed in Library, See No. LT 7414/16/17]

31. Statement No.2 Tenth Session, 2016
[Placed in Library, See No. LT 7415/16/17]
32.  Statement No.2 Eleventh Session, 2017

[Placed in Library, See No. LT 7416/16/17]

e HATerd | oy w3 (A RSt TR 3rdiR): welew, # fFefalad o @ ed W@ §

(1) e iR RFARITe eefie, 11E <R &1 91 2008-2009 W 2013-2014 H1 alfie ufrdeT,
AETIOAT g T 89 W iach-AgTeraraNierd &l fewfor|

2) Sw@ (1) # IfcaRed 7= & 9 Ted W W@ A gY e & SR qui aren faawer (R qen
ST HEHI) |

[Placed in Library, See No. LT 7417/16/17]

(3) facel gferw sifafias, 1978 &1 gRT 148 &1 IU-GRT (2) & 3fdd el gfers, Terad gferd smged
(@Re My sifderY) Wit fgw, 2017, S 7 Jors, 2017 @ fooell & Iorad # ifAgET W@ UW.13/20/99/78(H)/
RRATYT/1641-1644 H UHAT gT &, B v Ul (R Tem i dwavu) |

[Placed in Library, See No. LT 7418/16/17]

P 3R fpA™ Heor #3@T § 57 A qAT YT IS A H I59 A#A (S wRiH waren) @ weea, #
ffrefRaa w3 9w vea W) w=Ear g:-

(1) HUAT AR, 2013 FF gRT 394 BT IT-GNT (2) & ica F=ferRad u=i & yaw-us ufcr (B dem siish
KASUIES

(Th) Gold U SS¥ciol BRUNYA faffics, deie & di 2015-2016 & HIAGRUT Bl
ARBR GRT FHIE |
(@) YoIE TUT SRl BRURSA fOffcs, dSE @ af 2015-2016 &1 dlfid Wi
IS, AT o T 99 W s weearies @t fewforat |
(2) Sudad (1) # IfewRad w31 B 99T ded W @ H gY Ao & BRI Bl
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(3) YT AR, 1956 B ORI 619 & B T FfaRad vzl &t Yh-Ud afa (fBwar oI 3ol Hwpvo):-

G aren faavor (fe=t e el wamvo) |

[Placed in Library, See No. LT 7419/16/17]

(Te) faeR v Sed Saawie HRUNe fafics, vedr @ af 2000-2010 ¥ 2011-

@)

(4)

2012 B FHIADIOT Bl IRBR GRT THIET |

fIeR T S Saaude HRURSH faffies, uesr &1 al 2009-2010 | 2011-
2012 @1 qifie ufades, o@adfad o qen S9 W) Fias-Agearies ot T
oo |

Syad (3) # Sfoafad =l &1 9wl ved W @y # gV fao & SRl @I g
arel < faeRvr (R e sl W) |

[Placed in Library, See No. LT 7420/16/17]

(5) qEd Bic AR A19d Sl JfAfTH, 1914 B aRT 4(9) & Ifdd UIQU HeR" (W # 3mara &1 fafvas=) (e

JARMEF) 3MST, 2017, S 7 SATS 2017 & HRA & AU H AAGAT WA B3, 2152(31) H Tb11Id 3m AT

[Placed in Library, See No. LT 7421/16/1

(6) SR 3R HeHR Biféhodr IS Arbict yoe MR srueF fafiice, iR & af 1997-98 ¥ 2015-2016 <
& q1ffe afael Jen @R oanell B 9w Sfewled WEfaa o/ af &t gwifa & gear =t |9 @) FeiRa safd

HIoR 9T T 9= 9 T 9M & SR A arel FfaRad faver @t te-ve afar (R qem el v |

[Placed in Library, See No. LT 7422/16/1

(7) LTS I ARTTH, 1955 FH g 3 B ofia T fr=ferRed siftrgEEmel @ te-ue afa (= qen
SIIST HRBRT) :-

(1)

(@)

©)

D13 2315(37) ST 25 Jollg IRpaY, 2017 & HRd & o0 H YehI1A gAT o1
Jorn s gRT AR & UM @ g @ 19 af $1 sy & faw R
Frre & fafmiael, st s Sfeafea € o feaml &1 a8t wmar | [~

wre fama & & forg siftrea fovam mam 21

Idxep (fFrd=or) dIRT o7, 2017 S 8 Hg, 2017 & WRA & AU # eIl

. DI 1444 (37) THIRG 8 A

D130 1445(37) ST 8 WS, 2017 & WRA B AU H YR g3 AT e foraed
RT AT & UHRE & IR A dF af B @fd & foy 9Ra 4 smam fby
ST aTel SdvaT & day # fafredet, <t Suw SfeaRaa € @ ifdgfaa e

T Bl
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(4) .31 1446(31) SN 8 WS, 2017 P URA D USUA H FebIIId g3 AT dAT o
ERT IRTET & UM & aE ¥ &9 af @ oy & fog wka # fafafa
Py S arer eRemft SdR® 24-24-0 & Way # fafean, sfrgfaa @ 12 £

(5) BT 1447(31) S 8 Hs, 2017 D WRA & ISUA H YR garm o1 a2 orad
ER1 9 TaWeR, 1987 1 ARG T 1,211,997 (31) # Hfaug Fene fby 1y
gl

[Placed in Library, See No. LT 7423/16/1

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): I beg to
lay on the Table:-

(D) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of
Section 155 of the Sashastra Seema Bal Act, 2007:-

(1) The Ministry of Home Affairs, Sashastra Seema Bal, Combatised Draughtsman Cadre
(Group ‘B’ Posts) Recruitment (Amendment) Rules, 2017 published in Notification No.

G.S.R.153 in Gazette of India dated 15! May, 2017.

(i1) The Sashastra Seema Bal, Assistant Sub-Inspector (Stenographer) and Head Constable
(Ministerial) Recruitment (Amendment) Rules, 2017 published in Notification No.
G.S.R.151 in weekly Gazette of India dated 6" May, 2017.

(i11) The Ministry of Home Affairs, Sashastra Seema Bal, Group ‘B’ Combatised Armourer
Cadre posts Recruitment (Amendment) Rules, 2017 published in Notification No.

G.S.R.189 in Gazette of India dated 18 May, 2017.
(iv) The Sashastra Seema Bal, Combatised Sub-Inspector (General Duty) Group ‘B’, Non-
Gazetted post Recruitment (Amendment) Rules, 2017 published in Notification No.

G.S.R.188 in Gazette of India dated 18th May, 2017.
(V) The Sashastra Seema Bal, Combatised Para-Medical Staff, Group ‘B’ (Non-Gazetted)
posts, Recruitment (Amendment) Rules, 2017 published in Notification No. G.S.R.186

in Gazette of India dated 17t May, 2017.
(vi) The Sashastra Seema Bal Combatised Para-Medical Staff Group ‘C’ posts, Recruitment
(Amendment) Rules, 2017 published in Notification No. G.S.R.185 in Gazette of India

dated 16™ May, 2017.
(vi1) The Sashastra Seema Bal Combatised Assistant Sub-Inspector (General Duty) Group ‘C’
p ty p
posts, Recruitment (Amendment) Rules, 2017 published in Notification No. G.S.R.183

in Gazette of India dated 16" May, 2017.
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(viii) The Sashastra Seema Bal Group ‘B’ Combatised (Non-Gazetted) Motor Transport and
Mechanic Cadre Posts Recruitment (Amendment) Rules, 2017 published in Notification

No. G.S.R.155 in Gazette of India dated 1% May, 2017.
(ix) The Sashastra Seema Bal Group ‘C’ Combatised (Non-Gazetted) Para-Veterinary Posts
Recruitment (Amendment) Rules, 2017 published in Notification No. G.S.R.184 in

Gazette of India dated 16% May, 2017.
(x) The Sashastra Seema Bal, Combatised Constable (Driver) Group ‘C’ Posts, Recruitment
(Amendment) Rules, 2017 published in Notification No. G.S.R.60 in weekly Gazette of

India dated 4" March, 2017.
(xi)  The Sashastra Seema Bal, Combatised Communication Cadre Group ‘B’ Posts, Recruitment
(Amendment) Rules, 2017 published in Notification No. G.S.R.171 in Gazette of India

dated 8™ May, 2017.
(xi1) The Sashastra Seema Bal Group ‘A’ Combatised (General Duty) Second-In-Command,
Deputy Commandant and Assistant Commandant posts, Recruitment Amendment Rules,

2017 published in Notification No. G.S.R.502(E) in Gazette of India dated 23' May,
2017.

(xiii) The Sashastra Seema Bal, Group ‘A’ Combatised (Gazetted) Ministerial and Private
Secretary Cadre Post Recruitment (Amendment) Rules, 2017 published in Notification

No. G.S.R.498(E) in Gazette of India dated 231d May, 2017.
(xiv) The Sashastra Seema Bal, Combatised (General Duty) Group ‘C’ post Recruitment
(Amendment) Rules, 2017 published in Notification No. G.S.R.152 in Gazette of India

dated 28™ April, 2017.
(xv)  The Ministry of Home Affairs, Sashastra Seema Bal, Combatised Tradesmen Cadre Group

‘C’ Posts, Recruitment (Amendment) Rules, 2017 published in Notification No.

G.S.R.172 in Gazette of India dated 8 May, 2017.
(xvi) The Sashastra Seema Bal Combatised Medics Cadre (Non-professional) Group ‘B’ and ‘C’
posts Recruitment (Amendment) Rules, 2017 published in Notification No. G.S.R.229 in

weekly Gazette of India dated 8t July, 2017.
(xvii) The Ministry of Home Affairs, Sashastra Seema Bal Combatised Inspector (Veterinary)
Non-Gazetted Group ‘B’ Para-Veterinary Cadre Recruitment (Amendment) Rules, 2017

published in Notification No. G.S.R.190 in Gazette of India dated 18th May, 2017.
(xviil) The Sashastra Seema Bal Group ‘B’ Combatised (Non-Gazetted) Pioneer Cadre, posts
Recruitment (Amendment) Rules, 2017 published in Notification No. G.S.R.154 in

Gazette of India dated 15t May, 2017.
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(xix) The Sashastra Seema Bal, Group ‘A’ Combatised Engineering Cadre Recruitment
(Amendment) Rules, 2017 published in Notification No. G.S.R.837(E) in Gazette of

India dated 5" July , 2017.
(xx) The Sashastra Seema Bal, Combatised Armourer Cadre (Group ‘C’ post) Recruitment
(Amendment) Rules, 2017 published in Notification No. G.S.R.182 in weekly Gazette of

India dated 18th May, 2017.
(xx1) The Ministry of Home Affairs, Sashastra Seema Bal, Group B’ Combatised (Non-
Gazetted) Para Veterinary Post Recruitment (Amendment) Rules, 2017 published in

Notification No. G.S.R.187 in Gazette of India dated 18'h May, 2017.

[Placed in Library, See No. LT 7424/16/17]

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of
Section 141 of the Border Security Force Act, 1968:-

(1) The Border Security Force, Assistant Commandant (Official Language), Group ‘A’
Combatised post, Recruitment (Amendment) Rules, 2017 published in Notification No.

G.S.R.933(E) in Gazette of India dated 19th July, 2017.
(1) The Border Security Force, Combatised Assistant Sub-Inspector (Stenographer) and Head
Constable (Ministerial) Recruitment (Amendment) Rules, 2017 published in Notification

No. G.S.R.934(E) in Gazette of India dated j9th July, 2017.
(111) The Border Security Force, (Combatised Ministerial Cadre) Group ‘A’, Group ‘B’ and
Group ‘C’ Posts, Recruitment (Amendment) Rules, 2017 published in Notification No.

G.S.R.935(E) in Gazette of India dated 19th July, 2017.
[Placed in Library, See No. LT 7425/16/17]

| =T 3R SAftemTRar #3red | 59 /At (st porra o) weea, § fFEfalRaa w3 9w ved wowd
&

(1) s e o=t g qen e fm ik s =mr iR sifeiRar warera @ = af 2017-2018 & fog &g
FHEIAl 99 &1 U ufa (B qen ot dvamvo) |

[Placed in Library, See No. LT 7426/16/17]
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(2) Fr-vrad arfad IfeR AfefaaH, 2016 & g_1 100 &1 -9 (3) & 3faia A:vrad afdd e 7w, 2017 <0
15 S[F, 2017 & WRd & oUF H SMOGAT 4. AL.HLA. 591(3) # ISR g I AT A1 Ylgua 1 21 S,
2017 @ MfeRE@ 4. WLELN.939 (3) # (®aa B dvawv) # yHlRa gem em, @ vw wfa (B dem oReh

HEHY) |

[Placed in Library, See No. LT 7427/16/17]

BT 3R fpar weamn darad 6 vy @30t (3ft gauia wirq) ¢ weew, § feafaled = 9w vea W @ §-
(1) w=ditr vy fafee afig afdfeem, 1984 @t a1 66 @t SU-aRT (3) & 1efe w=feiRaa siftrgast & wa-ua ¢
T (feest qerm sl vapwon)--

(U) Rt vy fafear uRg (ug Fafeen #efderedl sk vy fRfec s@ar o1 ama Ry o sk Il
Al W fey S @t wfean) M, 2017 St 22 W€ 2017 ® YRGB oA A ifRgEEr 9

A1.a1.f.489(37) & FHTIRE 8T Al

@) «|HLF 456(31) ST 12 HE, 2017 B HRA D A99A H FHIA g¢ I qA1 D gR1 ARG gy fafde
aRrg ¥, 1985 # gy ey fhy g 2|

[Placed in Library, See No. LT 7428/16/17]
(2) e S e a1 ifafm, 1987 @1 U 48 & 3idid TASIEE! (Y, orar 3iR auie &1 v

o) (Feee) Rt 2017 S 13 s, 2017 & WRA B RG0S ¥ ARRET 4. SSya: TSl H T
TRTTRIT g9 2, @1 U ufa (B=a qen ST HEHR) |

[Placed in Library, See No. LT 7429/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC
ENTERPRISES (SHRI BABUL SUPRIYO): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the Cement Corporation of India Limited and the
Department of Heavy Industry, Ministry of Heavy Industries and Public Enterprises, for

the year 2017-2018.
[Placed in Library, See No. LT 7430/16/17]
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(2

(i1)

(iii)

(iv)

v)

(vi)

(vii)

Memorandum of Understanding between the Heavy Engineering Corporation Limited and
the Department of Heavy Industry, Ministry of Heavy Industries and Public Enterprises,
for the year 2017-2018.

[Placed in Library, See No. LT 7431/16/17]

Memorandum of Understanding between the Hindustan Salts Limited and the Department
of Heavy Industry, Ministry of Heavy Industries and Public Enterprises, for the year 2017-
2018.

[Placed in Library, See No. LT 7432/16/17]
Memorandum of Understanding between the Sambhar Salts Limited and the Hindustan
Salts Limited for the year 2017-2018.

[Placed in Library, See No. LT 7433/16/17]
Memorandum of Understanding between the BBJ Construction Company Limited and the
Department of Heavy Industry for the year 2017-2018.

[Placed in Library, See No. LT 7434/16/17]

Memorandum of Understanding between the Rajasthan Electronics and Instruments Limited

and the Department of Heavy Industry, Ministry of Heavy Industries and Public
Enterprises, for the year 2017-2018.

[Placed in Library, See No. LT 7435/16/17]

Memorandum of Understanding between the Bridge and Roof Company (I) Limited and the

Department of Heavy Industry, Ministry of Heavy Industries and Public Enterprises, for
the year 2017-2018.

[Placed in Library, See No. LT 7436/16/17]

A copy of the Report (Hindi and English versions) of the Comptroller and Auditor General of

India-Union Government (Commercial)(No. 29 of 2017)-Performance Audit on Competitiveness of

BHEL in Emerging Markets, Ministry of Heavy Industries and Public Enterprises under Article 151(1) of
the Constitution.

[Placed in Library, See No. LT. 7437/16/17]
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[ =T 3MR fwIRar darara # www #3t ($ faora wigen): w@ean, § fA=foRad o= @ ued R @ar
&

(1) (@) TIFd e A% e fewwg, T8 fieell & af 2015-2016 & a1fis wfvaed &t va ufa (R=d qen
ST HEHROT) qAT orETINIfa o |

@) ea icye offw Aerd S, T8 oot & af 2015-2016 & HRIGRU DI ARGR GRT THIET O
U wfa (Rl am siirsh dwepvo) |

(2) Swad (1) H IfcaRad u= S GHT USad W @H H gY Al & SR quE aren faervr (FR=E qen RS
) |

[Placed in Library, See No. LT 7438/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS,
MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): I beg to lay
on the Table:-

(1) A copy each of the following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the Karnataka Antibiotics and Pharmaceuticals
Limited and the Department of Pharmaceuticals, Ministry of Chemicals and Fertilizers,
for the year 2017-2018.

[Placed 1n Library, See No. LT 7439/16/17]

(11) Memorandum of Understanding between the National Fertilizers Limited and the
Department of Fertilizers, Ministry of Chemicals and Fertilizers, for the year 2017-2018.

[Placed in Library, See No. LT 7440/16/17]
(i1)  Memorandum of Understanding between the Madras Fertilizer Limited and the Department
of Fertilizers, Ministry of Chemicals and Fertilizers, for the year 2017-2018.
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(2

[Placed in Library, See No. LT 7441/16/17]
(iv) Memorandum of Understanding between the FCI Aravali Gypsum and Minerals India

Limited and the Department of Fertilizers, Ministry of Chemicals and Fertilizers, for the
year 2017-2018.

[Placed in Library, See No. LT 7442/16/17]
(v) Memorandum of Understanding between the Projects and Development India Limited and
the Department of Fertilizers, Ministry of Chemicals and Fertilizers, for the year 2017-

2018.

[Placed in Library, See No. LT 7443/16/17]
(vi) Memorandum of Understanding between the Brahmaputra Valley Fertilizer Corporation

Limited and the Department of Fertilizers, Ministry of Chemicals and Fertilizers, for the
year 2017-2018.

[Placed in Library, See No. LT 7444/16/17]
(vi1)  Memorandum of Understanding between the Rashtriya Chemicals Fertilizers Limited and
the Department of Fertilizers, Ministry of Chemicals and Fertilizers, for the year 2017-

2018.

[Placed in Library, See No. LT 7445/16/17]
(viil) Memorandum of Understanding between the Fertilizers and Chemicals Travancore Limited

and the Department of Fertilizers, Ministry of Chemicals and Fertilizers, for the year
2017-2018.

[Placed in Library, See No. LT 7446/16/17]

A copy each of the following papers (Hindi and English versions) under

sub-section (1) of Section 394 of the Companies Act, 2013:-

3)

(1) Review by the Government of the working of the Hindustan
Antibiotics Limited, Pune, for the year 2014-2015.

(11) Annual Report of the Hindustan Antibiotics Limited, Pune, for
the year 2014-2015, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (2) above.

[Placed 1n Library, See No. LT 7447/16/17]
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(4) A copy of Notification No. G.S.R.1345(E) (Hindi and English versions) published in Gazette of

India dated 28 April, 2017 order indicating the supplies of urea to be made by domestic manufacturers of
urea to States and Union Territories during Kharif, 2017 under sub-section (6) of Section 3 of the Essential
Commodity Act, 1955.

[Placed in Library, See No. LT 7448/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI C.R. CHAUDHARY): I beg to lay on the Table a copy of the Memorandum of
Understanding (Hindi and English versions) between the Food Corporation of India and the Department
of Food and Public Distribution, Ministry of Consumer Affairs, Food and Public Distribution, for the year
2017-2018.

[Placed in Library, See No. LT 7449/16/17]
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